I TEM NO. 109 COURT NO. 3 SECTI ONS
X, XA

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

CIVIL APPEAL NO(s). 329 OF 2005

UNION OF I NDI A & ORS. Appel | ant (s)

VERSUS

MS. CIPLA LTD. & ANR Respondent ( s)

(Wth appln(s) for intervention and prayer for interimrelief )

W TH

SLP(C) Nos. 15606- 15607/ 2005 (Wth office report)

AND W TH

SLP( C) Nos. 15583- 15584/ 2005 (Wth office report)

Date: 31/05/2006 These Appeal s/ SLPs were called on for hearing today.

CORAM :
HON BLE MR JUSTI CE ARI JI T PASAYAT
HON BLE MR JUSTICE LOKESHWAR SI NGH PANTA
( VACATI ON BENCH)
For Appellant(s) M . Gopal Subranmani um ASG

M. T.S. Doabi a, Sr.Adv.
M ss Sandhya Goswam , Adv.
M . Mani sh Sharma, Adv.

For M. B. Krishna Prasad, Adv.



For Respondent (s) Ms Mani k Kar anj awal a, Adv.

M . Sandeep Phagat, Adv.
Ms. Jabaakhi, Adv.
Ms. Neel i ma Tri pathi, Adv.

For Dr.Kail ash Chand, adv.

UPON hearing counsel the Court nade the foll ow ng

ORDER

Call after summer vacation at the request of the appellant.

(G V. Ranana) (Vijay Aggarwal)

Court Master Court Master



